
From,
Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,
The Director,
Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No.     775 /Admin. (Services)/2018    Dated: Allahabad: December  17, 2018

Subject:     Regarding nomination of Judicial  Officers  for participation in the Management
Development   Programme/Capacity   Building   Programme   at   Indian   Institute   of
Public Administration (IIPA), New Delhi.

Madam,

With reference to your letter no. JTRI/2960 dated 14 December, 2018 I have been directed

to   inform you   that  Hon'ble  Court   has   been  pleased   to   approve   the   schedule   of  Management

Development   Programme /  Capacity  Building  Programme  from 07.01.2019   to  11.01.2019 and

14.01.2019 to 18.01.2019 at Indian Institute of Public Administration(IIPA), New Delhi. 

I  am,   further   to  say   that  Hon'ble  Court  has  also  been pleased  to  nominate   the officers

mentioned   in   enclosed   lists   'A'   and   'B'   {including   the   name   of   Sri   Gyanesh   Kumar,   Joint

Registrar (J)(SCMS) High Court Allahabad for the said training programme from 14.01.2019

to 18.01.2019 at IIPA, New Delhi and excluding the name of Susri Priti Chaudhary, Judicial

Magistrate, Meerut at Sl. No. 30 in List 'A'}. The Court has also been to nominate Sushri Ruchi

Srivastava,   Judicial  Magistrate,  Varanasi   for   the   said   training  programme  from 07.01.2019   to

11.01.2019, in place of Susri Priti Chaudhary.

  I am, therefore, to request you to take necessary steps accordingly. 

       Yours faithfully, 

Enclosure: As above         Sd/

                                  (Atul Srivastava)
       Joint Registrar (Judicial) (Services)

No.   775   (i)/Admin. (Services)/2018 dated: December    17, 2018
Copy forwarded for information and necessary action to :

1. The Principal Secretary (Judicial) & L.R., Government of U.P., Lucknow.
2. All the District & Sessions Judges, subordinate to High Court of Judicature at Allahabad with the

request  to kindly inform the officers  concerned accordingly and direct  them to report  at  Indian
Institute of Public Administration (IIPA), New Delhi.

3. Sri Amitabh Ranjan, Registrar, Indian Indian Institute of Public Administration (IIPA), I.P. Estate,
Ring Road, New Delhi-110002.

4. Sri  Anil  Kumar Pundir,  Senior Registrar,  High Court,  Lucknow Bench,  Lucknow,  Smt.  Jyotsna
Sharma, Member Secretary,  U.P. State Legal Services Authority, Lucknow, Sri Chawan Prakash,
Judicial  Member,  Commercial  Tax  Tribunal,  Agra,  Sri  Tarun  Saxena,  Presing  Officer,  Nagar
Mahapalika Tribunal, Lucknow, Sri Padam Narain Mishra, Additional Director (Law), Directorate of
Revenue &  Special Intelligence,  Lucknow with  the  request  to  kindly  attend  the  said  training
programme.

5. The Private Secretary to Hon'ble Mr. Justice Vikram Nath with the request to kindly place
the aforesaid information before His Lordship.

6. OSD(Judicial)(Computer), High Court, Allahabad.
   

  Sd/
  (Kuldeep Narayan)

                                                                                  Assistant Registrar (Services)



                                             




